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17 57 hrs.

DEMANDS FOR SUPPLEMENTARY 
GRANTS (MYSORE), 1970-71

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA) : 1 beg to present a 
statement showing Supplementary Demands 
for Grants in respect of the State of Mysore 
for 1970-71. With your permission, Sir, I 
aho lay the explanatory statements. Rather 
than reading them here, 1 would like to 
lay them on the Table of the House, that 
is, for Orissa, Mysore and West Bengal.

MR. SPEAKER ; Yes.

17.58 hrs

BUSINESS OF THE HOUSE—Canid.

MR. SPEAKER: Now, before we 
adjourn, I would like to say one thing. 
Some of the Members or vqry keen to go 
to their respective constituencies as a 
number of things are yet to be doae about 
filing there accounts and all that. There 
were two suggestions either to adjourn to 
the third week of April of we finish the 
business by the 2nd. I discussed it with- 
the Minister of ParHunentftry Afffcirs, I 
got the list of business. I tl»nk, if we 
sit for a litite overtime, say, by an hour (of 
two days, we <wo finish tltf* business by the 
2nd. We will try to finish the business by 
the 2nd evenio* and then we a4jcNtta sine 
die ^  it could fate possible. The btniMts 
watftied oJkfy opto the 7th* Some, of it 
has already boen disposed ^f. Hie other 
n m b ^ < b w fym  we wtii islsih, by m }s$  
*mt% vm titttf, dytiitoZttd. t t o m m
m u m m iM tik ,
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SHRI CHiNTAMANI PANIGRAHI 
(Bhubaneswar): The last date of submitting 
account* is I lth.

MR. SPEAKER : Supposing we adjourn 
and come again after two weeks, then we 
have the harvesting season. The harvesting 
season is continuing. We always adjourn 
for the harvesting season. That is the reason 
why 1 am trying to finish earlier. We will 
meet again sometime at the end of May and 
finish the remaining legislative business. I 
hope all of you agree.

HON. MEMBERS : Yes.

SHRl S. M. BANERJEE (Kanpur)] 
There was a suggestion—1 do not know ;
1 speak subject to correction—that we 
adjourn sine die on the 2nd and we again 
meet on the 15th April.

MR. SP&AKBR : No, no. We are all 
very keen to finish every thing that is left 
over in our constituencies after the elect ions, 
the accounts and all that. The people ace 
running after us with their bills and all that. 
How to settle them ? They come to Delhi. 
They do not believe us that we have money 
left for paying them. So, we have to finish 
everything. Then, the harvesting season 
comes. After that, we will come back and 
finish the remaining business. This business 
will be finished by the 2nd. Thank you 
very much.

So, we adjourn to meet again on 
Monday at 11 A. M.

18 .00 hr*.

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday, March 
29, W llChaitra 8* 1893 iSaka).


